CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH
OA No.2535/1996
New Delhi, this ist day of May, 1997

Hon’ble Dr. Jose P. Verghese, Vice~Chairman(J)
Hon’'ble Shri S.P. Biswas, Member(A)

Shri Mahenrndra P o o
s/o Shri 53.P, 4
MEM 3-1, Norther iay, 8hiwani{Har) Apoiioant
{By Advocate Shi Cheroi)
VErais
Unicn of India, through
. Genreral Manager
Northern Railway
Barcda House, New Delhi
2. Divisicnal Railway Manager _
Bilaner Division, Rajasthan .. Respondents
(By None)

who has apreaired  in  written test and thereafter

Viva-voce examination, claims to have pasced the said

test but no result has been declared so Far. Appticant
1

is not in =z position to state for Wwhat reasons his
Ot published. Noticas were

d

issued to the.respondents and sevsral opportunities nave

aiso been given to them but ‘none appears  tddav, As
such, in the clrcumstances, wa allow this OA and dirsect

the respondents to ¢eclare the result of the examination
with respect to the applicant and in case

he may be given all consequential benefits. Witk this

Girection, this QA s Cisposed. No costs,
T e e PRON N o~ o~ 3 T - Lo .
Ihterim  orda: W1TT continue 171 the result &




